
File your tax return for Assessment Year 2019-20

Last date to file your returns is 31 July 2019*

It is mandatory to link your Aadhaar with your PAN in order to file your returns. 

Let’s link your Aadhaar now 

File Your Return

For the period 1 April 2018 to 31 March 2019

17 Days Remaining*

Your Tax History

NO FILINGS FOUND
S T A R T  F I L I N G

Back to Top

Draft

Draft

Welcome Vishal
You have logged in as an Individual

Support : Internet Explorer 11, Google Chrome 76.0,  Firefox 68.0, Safari 12.1, Opera 62 

This site is best viewed in 1366 x 768 resolution. Last reviewed and updated on : 10/08/2019
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Condonation Request
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Allow ITR filing after time-barred

Continue

Select the type of condonation request you want to proceed with

Delay in submission of ITR-V

Raise and view submitted condonation delay requests for any of the below category

Go to dashboard
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Allow ITR filing after time-barred

Continue

Select the type of condonation request you want to proceed with

Delay in submission of ITR-V

Raise and view submitted condonation delay requests for any of the below category

Go to dashboard
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Delay in submission of ITR-V
View details and check status for Condonation Requests raised by you.
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Create Condonation requests

PAN : ASDFG0098T

ITR Form : ITR-1

Reason for delay : Not aware that the ITR-V sent to CPC  
was rejected for technical reasons.

2018-19
Assessment Year

QW1234TGB

10-Jul-2018
Request submitted

15-Jul-2018
Request rejected

Transaction ID :

PAN : ASDFG0098T

ITR Form : ITR-2

Reason for delay : Not aware of e-Verification process

2017-18
Assessment Year

HK1234TGC

10-May-2017
Request submitted

12-May-2017
Request Approved

Transaction ID :

PAN : ASDFG0098T

ITR Form : ITR-1

Reason for delay : Forgot to verify on time

2016-17
Assessment Year

QW1234TGB

10-May-2016
Request submitted

18-May-2016
Pending Approval

Transaction ID :

Back
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Delay in submission of ITR-V
View details and check status for Condonation Requests raised by you.
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Create Condonation requests

PAN : ASDFG0098T

ITR Form : ITR-1

Reason for delay : Not aware that the ITR-V sent to CPC  
was rejected for technical reasons.

2018-19
Assessment Year

QW1234TGB

10-Jul-2018
Request submitted

15-Jul-2018
Request rejected

Transaction ID :

PAN : ASDFG0098T

ITR Form : ITR-2

Reason for delay : Not aware of e-Verification process

2017-18
Assessment Year

HK1234TGC

10-May-2017
Request submitted

12-May-2017
Request Approved

Transaction ID :

PAN : ASDFG0098T

ITR Form : ITR-1

Reason for delay : Forgot to verify on time

2016-17
Assessment Year

QW1234TGB

10-May-2016
Request submitted

18-May-2016
Pending Approval

Transaction ID :

Back

Page 5

Dashboard   /  Services /  Condonation Request / Delay in submission of ITR-V

EnglishCall Us

Dashboard Grievances Helpe-File Authorised Partners Services Pending Action 8

HA Hanz Abdulkalam
Individual1 34 : 4

Session time

Your Condonation request is approved and 

Your Condonation request is forwarded for 
approval. This return will be invalid till 
approved

Your Condonation request is rejected. In 
case of any queries, please contact CPC 
helpdesk at 1800 425 2229.”



Create condonation request
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Cancel Continue

Raise condonation request for delay in submission of ITR-V

1

Select ITR

2

Provide reason for delay

3

Condonation Request submitted
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PAN : ASDPG0098T

ITR Form : ITR-1

PAN : ASDPG0098T

ITR Form : ITR-1

2018-19
Assessment Year

2017 - 18
Assessment Year

31-Jul-2018
Filing Date

30-Jul-2017
Filing Date

111156789009800

111156789354679

Acknowledgement No. :

Acknowledgement No. :



Create condonation request
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Cancel Continue

Raise condonation request for delay in submission of ITR-V

1

Select ITR

2

Provide reason for delay

3

Condonation Request submitted
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PAN : ASDPG0098T

ITR Form : ITR-1

PAN : ASDPG0098T

ITR Form : ITR-1

2018-19
Assessment Year

2017 - 18
Assessment Year

31-Jul-2018
Filing Date

30-Jul-2017
Filing Date

111156789009800

111156789354679

Acknowledgement No. :

Acknowledgement No. :
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SubmitBack

Choose reason for delay

Please note that condonation of delay is not automatic and depends on the validity or genuineness of the reasons 
provided. Therefore, it is requested that taxpayer may correctly provide the reasons for the delay.

Create condonation request

PAN Acknowledgement No.

ITR-1

Filing Date A.Y.

31-Jul-2018 2018 - 19ASDPG0098T

You have not verified your return within 30 days of filling, kindly provide the reason for delay *

111156789009800

ITR Type

Select ITR

2

Provide reason for delay

3

Condonation Request submitted
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SubmitBack

Choose reason for delay

Please note that condonation of delay is not automatic and depends on the validity or genuineness of the reasons 
provided. Therefore, it is requested that taxpayer may correctly provide the reasons for the delay.

Create condonation request

PAN Acknowledgement No.

ITR-1

Filing Date A.Y.

31-Jul-2018 2018 - 19ASDPG0098T

You have not verified your return within 30 days of filling, kindly provide the reason for delay *

111156789009800

ITR Type

Select ITR

2

Provide reason for delay

3

Condonation Request submitted

ITR-V was sent earlier by post but not received by CPC

Not aware that the ITR-V sent to CPC was rejected for  
technical reasons

Not aware that signed ITR-V to be sent to CPC

Others

Not aware of e-Verification process
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SubmitBack

Not aware that the ITR-V sent to CPC was rejected..

Please note that condonation of delay is not automatic and depends on the validity or genuineness of the reasons 
provided. Therefore, it is requested that taxpayer may correctly provide the reasons for the delay.

Create condonation request

PAN Acknowledgement No.

ITR-1

Filing Date A.Y.

31-Jul-2018 2018 - 19ASDPG0098T

You have not verified your return within 30 days of filling, kindly provide the reason for delay *

111156789009800

ITR Type

Select ITR

2

Provide reason for delay

3

Condonation Request submitted
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SubmitBack

Others

Please note that condonation of delay is not automatic and depends on the validity or genuineness of the reasons 
provided. Therefore, it is requested that taxpayer may correctly provide the reasons for the delay.

Create condonation request

PAN Acknowledgement No.

ITR-1

Filing Date A.Y.

31-Jul-2018 2018 - 19ASDPG0098T

You have not verified your return within 30 days of filling, kindly provide the reason for delay *

111156789009800

ITR Type

Select ITR

2

Provide reason for delay

3

Condonation Request submitted

Remarks

Describe your reason for delay
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Select ITR Provide reason for delay

3

Condonation Request submitted

Submitted successfully!

Transaction ID: QW1234TGB

Your response for Condonation is submitted and is pending for approval.

Go to dashboard

You can track the status of your request under “Services > Condonation Request”. 
An Email has been sent to your registered Email ID.

View condonation requests
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